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To,
The Registrar,
National Green Tribumal,
New Delhi.

Subject:- Action Taken Report on behalf of U.P. Pollution Control Board in compliance of
order dated 04.03.2024 passed by the Hon'ble National Green Tribunal, New Delhi in
0.A. No. 189 of 2024 News item titled & quot; Khule me pada chikitsa kachara, mareejo
kee sehat par khatra & quot; appearing in Hathras News dated 23.01.2024 Regarding.

Sir,

This has reference to above mentioned subject regarding compliance of the Hon'ble National

Green Tribunal New Delhi Principal Bench Order dated 04.03.2024 in the O.A. No. 189 of 2024

News item titled & quot; Khule me pada chikitsa kachara, mareejo kee sehat par Khatra&quot,

appearing in Hathras News dated 23.01.2024, The relevant part of the order dated 04.03.2024 passed

by Hon'ble NGT is as follows -

. _._..7. Thus, we dispose of the OA directing the UPPCB to take appropriate action after duly
following the principles of natural justice and submit the action taken before the Registrar
General of the Tribunal within three months by e-mail at judicial-ngi@gov.in preferably in the
form of searchable PDE/OCR Support PDF and not in the form of Image PDF. If found
necessary, the matter will be listed before the bench for consideration.

8. The OA is accordingly disposed of.. 5 . !

In compliance of the above direction, the action taken report by Uttar Pradesh Pollution

Control Board along with énclosures is being placed before this Hon’ble Tribunal for perusal and

kind consideration.

Your's

-~ 1 W
(Radhey Sql';} )
Regional Officer

Encls-As above,

CC :-CEQ-4/CLO Sir, UPPCB, Lucknow for information & nessesary action plegse.

R cer

A M

TS TAT oj—1, SF Aea diel-, HEC IS, 3ellTe—-202001,
Office Address: J-1, Gvan Sarover Colony, Ramghat Road, Aligarh-202001, E-mail : roaligarh@uppcb.in
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Action Taken Report on behalf of U.P. Pollution Cugtml Board in compliance of
order dated 04.03.2024 passed by the Hon’ble National Green Tribunal, New Delhi

in O.A. No. 189 of 2024 News item titled "Khule me pada chikitsa kachara, mareejo
kee sehat par khatra" appearing in Hathras News dated 23.01.2024

In the O.A. No. 189 of 2024 News item titled "Khule me pada chikilsa kachara, mareejo
kee sehat par khatra" appearing in Hathras News dated 23.01.2024, the Hon'ble National Green
Tribunal has passed an order dated 04.03.2024, The operative portion of order is reproduced as
under:-

7. Thus, we dispose of the OA directing the UPPCRB to take appropriate action after duly
following the principles of natural justice and submit the action taken hefore the Registrar
General of the Tribunal within three months by e-mail at judicial-ngti@gov.in preferably in
the form of searchable PDF/OCR Support PDF and not in the form of Image PDF. If found
necessary, the matter will be listed before the bench for consideration.

8. The OA is accordingly disposed of.
9. A capy of the order be forwarded to UPPCB by e-mail for compliance.”

In compliance of the above direction. the following action has been taken by Uttar
Pradesh Pollution Control Board -

1. U.P. Pollution Control Board has imposed environmental compensation of Rs. 9,97,200/-
(Rupees Nine Lakh Ninety Seven Thousand Two Hundred) against M/s Bagla Joint
District Male Hospital. Hathras vide letter dated 30/05/2024. A reminder letter dated
29.06.2024 has been issued to the M/s Bagla Joint District Male Hospital, Hathras with
direction to deposit the imposed environmental compensation. The copy of the letters
dated 30.05.2024 and 29.6.2024 are enclosed as Annexure-1 and 2 along with this Action
Taken Report.

. U.P. Pollution Control Board has imposed environmental compensation df Rs.
12.91,200/- (Rupees Twelve Lakh Ninety One Thousand Two Hundred) against M/s
District Women Hospital, Hathras vide letter dated 07.06.2024. A reminder letter dated
29.06.2024 has been issued to the M/s District Women Hospital, Hathras with direction
to deposit the imposed environmental compensation. The copy of the letters dated
07.06.2024 and 29.6.2024 are enclosed as Annexure-3 and 4 along with this Action
Taken Report.

The above Action Taken Report is being pI’ace.d before this Hon’ble Tribunal for
perusal and kind consideration, ==

Aligarh
Dated : |27 20% @ﬁ‘

Regional Officer,
[IPPCB. Aligarh
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